BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COM PANY LAW TRIBUNAL)
AHMEDABAD BENCH '

AHMEDABAD

i
; -

C.P. (L.B) No. 116/9/NCLT/AHM/2018

Coram: Hon’ble Mr. HARIHAR PRAKASH CHATURVEDI, MEMBER JUDICIAL
Hon'ble Ms. MANORAMA KUMARL, MEMBER JUDICIAL

_’ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 02. 04 2018

- ameof the Co‘mpany- ~ Ashish Rice Mu-n.. -
s
'Anil Life SCience Ltd.

“Section of the Companies Act: _ Sectlon 9 of the Insolvency and Bankruptcy o

.

Code
S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION _ REPRESENTATION SIGNATURE
2
- ORDER

: _: Learned PCS Mr Mamsh Buchasm 1/b Learned F CA Mr AJay Kallashchand Patm '
B present for the Operational Creditor/ Petltloner None present for Respondent.

~ The Petltloner as well as reglstry 1S dlrected to 1ssue fresh notice to the Respondent.-. '

' _ LlSt the matter on 03 05 2018.

'MANORAMA KUMARI HARIHAR PRAKASH CHATURVE
- MEMBER JUDICIAL ' - - MEMBER JUDICIAL

|

. Dated this the 02nd._ day Qprnl"ZOI 8




